IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :15-02-2024

15.02.2024

Date

_ (Se
14461/ |15.02.2 [PBLAPL- TUKUNA Order Dtd. 2024-02- BAIL- |at
L Lbooa  loaa 14628/2 |[KUMAR o L e
023 MISHRA 5?
[ _ [BISwaRAN (se
, [14462/ [15.02. 22225;0 JAN Order Dtd. 2024-02- [BATL- |at
2024  |024 03 DALAT, 09 1 No-
M.R. DAS 4)
- _ (Se
T A .
2024  [024 PANDA 2 No-
24
8)
- _ (Se
, [14464/ [15.02. ??gﬁfgo B.K. Order Dtd. 2024-02- at
2024  [024 PANDA 12 No-
24
8)
- _ (Se
5 14465/ |15.02. ?Sg?igo B.K. Order Dtd. 2024-02- at
2024  [024 PANDA 12 No-
24
8)
B ABLAPI- (Se
¢ |14466/ [15.02.2 [} /200 B.K. Order Dtd. 2024-02- [BATL- |at
2024  |024 PANDA 12 2 No-
24
10)
— (Se
. |14467/ [15.02. ?ﬁg?f;o B.K. Order Dtd. 2024-02- at
2024  |024 PANDA 12 No-
24
10)
- _ (Se
o |14468/ |15.02. ???ﬁfﬁo B.K. Order Dtd. 2024-02- at
2024  |024 PANDA 12 No-
24
10)
27-14469/ 15.02.2 |ABLAPL- B.K. Order Dtd. 2024-02- (Se
2024 024 1025/20 |PANDA 12 at




10

11

12

13

14

15

16

17

18

19

20

21

24 No-
10)
ABLAPL- (Se
14470/ |15.02.2 1026/20 B.K. Order Dtd. 2024-02- |[BAIL- |at
2024 024 PANDA 12 2 No-
24
7)
_ (Se
14471/ |15.02.2 ﬁg?fgo B.K. Order Dtd. 2024-02- at
2024 024 PANDA 12 No-
24
7)
ABLAPL- (Se
14472/ |15.02.2 1028/20 B.K. Order Dtd. 2024-02- |BAIL- |at
2024 024 PANDA 12 2 No-
24
10)
ABLAPL- (Se
14473/ |15.02.2 1036/20 B.K. Order Dtd. 2024-02- |BAIL- |at
2024 1024 PANDA 12 2 No-
24
10)
ABLAPL- (Se
14474/ |15.02.2 (/"> |PRADIPTA Order Dtd. 2024-02- at
2024 024 BEURA 12 No-
24
10)
ABLAPL- (Se
14475/ |15.02.2 (/)0 > |PRADIPTA Order Dtd. 2024-02- at
2024 024 BEURA 12 No-
24
10)
ABLAPL- (Se
14476/ |15.02.2 (/[0 > |PRADIPTA Order Dtd. 2024-02- [BATL- |at
2024 024 BEURA 12 2 No-
24
9)
_ (Se
14477/ |15.02.2 ??222520 & saHOO Order Dtd. 2024-02- at
2024 024 : 12 No-
24
9)
ABLAPL- COURT (Se
14478/ |15.02.2 Order Dtd. 2024-03- at
1082/20 |G. SAHOO NO.
2024 024 11 No-
24 11
9)
ABLAPL- COURT (Se
14479/ |15.02.2 Order Dtd. 2024-03- at
1079/20 |G. SAHOO NO.
2024 024 11 No-
24 11
9)
ABLAPL- COURT (Se
14480/ |15.02.2 1083/20 PRADIPTA NO Order Dtd. 2024-02- at
2024 024 BEURA : 12 No-
24 11
9)
WP (C) - COURT wriT | (°€
14481/ |15.02.2 |/ 0507, R.K. o reanc 2t
2024 024 MISHRA : No-
014 11 H-7
18)
2214482/ [15.02.2 |[wP(C)- [s. NAYAK [C.O. [COURT [order Dtd. 2024-02- [WRIT |(Se




23

24

25

26

27

28

29

30

31

32

33

34

2024 024 17923/2 NO. 13 BRANC |at
013 11 H-6  No-
16)
WP (C) - COURT wriT | (o€
14483/ |15.02. 10739/2 N.R. NO Order Dtd. 2024-02- BRANC at
2024 024 PANDA . 13 No-
013 11 H-3
12)
WP (C) - COURT WRIT | (o€
14484/ [15.02.2 |)20c, 5 [R-C. . Order Dtd. 2024-02- |l |at
2024 024 MALLICK . 12 No-
014 11 H-1
30)
WP (C) - COURT wriT | (o€
14485/ [15.02. 2757/20 G. NO Order Dtd. 2024-02- BRANC at
2024 024 JAYSHING : 08 No-
24 11 H-3
33)
WP (C) - COURT wRIT | (o€
14486/ |15.02. 2799/20 |S. DAS NO. Order Dtd. 2024-02- BRANC at
2024 024 09 No-
24 11 H-3
33)
WPC (OAC (Se
14487/ |15.02. ) — S. BARIK ESURT Order Dtd. 2024-02- gianc at
2024 024 4126/20 [°° o 12 . No-
16 1)
WPC (OAC (Se
14488/ [15.02.2 |)- s marTk ESURT Order Dtd. 2024-02- gianc at
2024 024 4125/20 |°° o 12 . No-
16 1)
WP (C) - COURT wriT | °®
14490/ |15.02. 264972 B.K. NO Order Dtd. 2024-02- BRANC at
2024 024 i DALAT . 12 gy |No-
9)
WP (C)- |SATYANAR COURT wriT | (o€
;ggzl/ 32402. 2649772 layan o, ?;der Dtd. 2024-02- [1°- ;t_
022 MISHRA 11 H-2 9?
WP (C) - COURT wriT | '5©
14493/ |15.02. 2228/20 R.K. NO Order Dtd. 2024-02- BRANC at
2024 024 MOHANTY : 12 No-
24 11 H-6
16)
WP (C) - COURT wriT | °®
14494/ [15.02.2 |[ooc o0 |S.K. . Order Dtd. 2024-02- |l |at
2024 (024 NAYAK : 06 No-
23 11 H-3
14)
WP (C) - COURT wrIT | (o€
14496/ |15.02. 1086/20 |T. BAG NO. Order Dtd. 2024-02- BRANC at
2024 (024 06 No-
23 11 H-3
14)
ABLAPL- COURT (Se
14497/ [15.02.2 (7004 /50 | . Order Dtd. 2024-02- at
2024 024 24 MOHANTY 5 12 No-

14)




35

36

37

38

39

40

41

42

43

44

45

46

47

(Se

14498/ |15.02. ??nggg A ESURT Order Dtd. 2024-02- at
2024  |024 MOHANTY : 12 No-
24 11
14)
ABLAPL- COURT (Se
14500/ [15.02.2 [/, o0 ISK . Order Dtd. 2024-02- at
2024  [024 BEHERA : 12 No-
24 11
14)
ABLAPL- COURT (Se
14502/ |15.02. 1037/20 |AK JATT NO Order Dtd. 2024-02- |BAIL- |at
2024  |024 : 12 2 No-
24 11
10)
ABLAPL- COURT (5e
14503/ |15.02. Order Dtd. 2024-02- at
1099/20 |M PAGAL NO.
2024  |024 12 No-
24 11
10)
ABLAPL- COURT (Se
14504/ (15.02.2 ([ o o0 |y gy . Order Dtd. 2024-02- at
2024  |024 : 12 No-
24 11
10)
ABLAPL- COURT (Se
14505/ |15.02. 1089/20 |RK BARIK NO. Order Dtd. 2024-02- at
2024  |024 12 No-
24 11
10)
ABLAPL- COURT (Se
14507/ |15.02.2 [ 000 caioo o Order Dtd. 2024-02- at
2024  |024 ” e 12 No-
10)
WP (C) - COURT wrIT | (o€
14509/ |15.02. 35813/2 SUVENDU NO Order Dtd. 2024-02- BRANC at
2024  [024 BARTK : 13 No-
020 11 H-8
39)
ABLAPL- COURT (Se
14510/ |15.02.2 ([0 o0 A o Order Dtd. 2024-02- [BATL- |at
2024  [024 MOHANTY : 12 2 No-
24 11
11)
WPC (OAC (Se
14511/ [15.02.2 |)- Db oas ;gURT Order Dtd. 2024-02- gianc at
2024  |024 3763/20 | " 5 13 . No-
16 1)
MISC. |(se
14513/ |15.02. g??/zoz s ¢ bas ESURT Order Dtd. 2024-02- |APPEA |at
2024  |024 0 o 08 L No-
SEC. |9)
MISC. |(se
14514/ [15.02. 522/201 D BISHAL ;gURT Order Dtd. 2024-02- |APPEA |at
2024  |024 o o 08 L No-
SEC. |2)
14515/ [15.02. ggég};o A.K. ;gURT Order Dtd. 2016-03- ;ie
2024  [024 JATT : 04
16 11 No-




[ 2)
COURT MISC. |(se
a8 14516/ |15.02. FAO- DR.J.K.L NO Order Dtd. 2024-02- |APPEA |at
2024 024 16/2021 |ENKA 11' 08 L No-
SEC. |2)
_ WPC (OAC (Se
4o 14518/ [15.02.2 |)- L\ snmoo ;gURT Order Dtd. 2024-02- gianc at
2024 024 3905/20 [ . 13 No-
11 h
16 1)
[ MISC. |(Se
50 14519/ |15.02. 5?3/202 R C EgURT Order Dtd. 2024-02- |APPEA |at
2024 024 0 MALLICK o 08 L No-
SEC. |5)
- WPC (OA) (Se
51 14520/ |15.02. - B. SAMAL ESURT Order Dtd. 2024-02- gianc at
2024 1024 1573/20 [°° o 13 . No-
16 1)
[ MISC. |(se
5, 14521/ [15.02. Z?g/202 R C EgURT Order Dtd. 2024-02- APPEA |at
2024 024 0 MALLICK o 08 L No-
SEC. |5)
_ WPC (OAC (Se
o4 14522/ [15.02.2 |)- R.K. ESURT Order Dtd. 2024-02- EA e |t
2024  [024 2360/20 |SAHU 12 Tene INo-
11 h
16 1)
B ABLAPL- COURT (Se
5y 14524/ [15.02.2 [T 00 PR . Order Dtd. 2024-02- at
2024 024 PARTDA : 12 No-
24 11
1)
— WPC (OAC (Se
o5 14525/ [15.02.2 |)- K.K. ;gURT Order Dtd. 2024-02- gianc at
2024 024 2360/20 |MOHANTY : 12 No-
11 h
16 1)
- MISC. |(Se
5 14526/ [15.02. 522/202 R C EgURT Order Dtd. 2024-02- APPEA |at
2024 024 0 MALLICK o 08 L No-
SEC. |5)
B WP (C) - COURT wrIT | (o€
57 14527/ |15.02. 2936/20 M.R. NO Order Dtd. 2024-02- BRANC at
2024 (024 ROUTRAY : 13 No-
24 11 H-5
21)
B ABLAPL- COURT (Se
5g 14528/ [15.02.2 72 oo o, Order Dtd. 2024-02- at
2024 024 12 No-
24 11
21)
_ MISC. |(Se
5o 14530/ [15.02. 522/202 NIRANJAN ;gURT Order Dtd. 2024-02- |APPEA |at
2024 (024 0 ROUT 5 08 L No-
SEC. |5)
514531/ 15.02.2 [WP(C)= |, .o COURT |order Dtd. 9999-12- [WRIT |(Se
2024 024 1574/20 | NO. 1 |31 BRANC |at




61

62

63

64

65

66

67

68

69

70

71

72

24 H-6  |No-
26)
. MISC. |(se
14532/ [15.02.2 |,g." 5, [NIRANJAN | COURT |Order Dtd. 2024-02- APPEA |at
2024  |024 0 ROUT ‘Y- INo. 1 |os L No-
SEC. |5)
WP (C) - wrrr | '5©
14533/ [15.02.2 COURT |Order Dtd. 2024-02- at
5024 024 3160/20 |J. SAHOO [C. NG. 1 |13 BRANC |~
24 H-8
41)
ABLAPL- (Se
14534/ |15.02.2 1021/20 |JR DAS c COURT |0Order Dtd. 2024-02- |[BAIL- |at
2024  |024 2 lNo. 1 |12 2 No-
24
)
. MISC. |(se
14535/ [15.02.2 |, 0, [NIRANJAN || COURT |Order Dtd. 2024-02- |APPEA |at
2024 024 ) ROUT Y- INo. 1 |os L No-
SEC. |5)
WP (C) - wriT | (5€
14536/ [15.02.2 COURT |Order Dtd. 9999-12- at
sona . loaa 1666/20 |H.DAS c.0. |50 1 |a1 BRANC |°°
24 H-7
5)
ABLAPL- COURT (Se
14537/ [15.02.2 |50 le oy o o Order Dtd. 2024-02- at
2024  [024 : : 12 No-
4 11
5)
PRADIPTA (Se
14538/ |15.02.2 gféi}zo KUMAR | ESURT Order Dtd. 2024-02- gii;c at
2024  [024 o PATTANAY |77 [ 13 Hog  [No-
AK 41)
ABLAPL- |AMLAN COURT (Se
14539/ |15.02.2 Order Dtd. 2024-02- [BAIL- |at
v00a . loaa 690/202 |SHAKTT  |C.0. |NO. 0s | e
4 PAUL 11 ©
5)
PRADIPTA (Se
14541/ [15.02.2 gfégizo KUMAR | ;gURT Order Dtd. 2024-02- gii;c at
2024  [024 o PATTANAY |77 [ 13 Hog  [No-
AK 41)
ABLAPL- COURT (5e
14542/ [15.02.2 [0/ ol e | o Order Dtd. 2024-02- at
2024 024 . Rl e 09 No-
41)
WP (C)- |TUSHAR COURT wriT | °©
33223/ 32402'2 3195/20 KANTA  |C.O. |NO. ?gder btd. 2024702~ Ippanc ;2_
24 NAYAK 11 H-8
41)
WP (C) - COURT wriT | (°€
14544/ [15.02.2 |3, [SATYAJIT o Order Dtd. 2024-02- |\\- . lat
2024  |024 SAMAL : 13 No-
24 11 H-8
41)
173 [14545/ [15.02.2 |ABLAPL- |a (c.0. [COURT |order Dtd. 2024-02- [(se




74

75

76

77

78

79

80

81

82

83

84

85

2024 024 1080/20 [MOHANTY NO. 12 at
24 11 No-
41)
MISC. |(Se
14547/ [15.02. Zég/zoz NIRANJAN |, EgURT Order Dtd. 2024-02- [APPEA |at
2024 024 ) ROUT : o 08 L No-
SEC. |5)
WP (C) - wriT | '5©
14548/ |15.02.2 |)o o0 [R.K. COURT |Order Dtd. 2024-02- |\ . [at
2024 024 MOHABHOT NO. 1 20 No-
24 H-4
37)
ABLAPL- COURT (5e
14549/ |15.02. Order Dtd. 2024-02- |[BAIL- |at
1049/20 |JJ SAHOO |C.0. |NO.
2024 024 12 2 No-
24 11
11)
WP (C) - COURT wRIT | (o€
14551/ |15.02. 3068/20 M.R. c NO Order Dtd. 2024-02- BRANC at
2024 024 SAHOO . . 12 No-
24 11 H-6
35)
MISC. |(se
14552/ [15.02. Zég/zoz NIRANJAN |, ESURT Order Dtd. 2024-02- APPEA |at
2024 024 ) ROUT : o 08 L No-
SEC. |5)
MISC. |(Se
14553/ [15.02. Z§2/202 R C . ESURT Order Dtd. 2024-02- APPEA |at
2024 024 0 MALLICK |~ o 08 L No-
SEC. |5)
WP (C) - COURT wriT | °®
14554/ |15.02. 3126/20 M.R. c NO Order Dtd. 2024-02- BRANC at
2024 024 SAHOO : : 12 No-
24 11 H-8
41)
MISC. |(Se
14556/ |15.02. g§8/202 R C . EgURT Order Dtd. 2024-02- |APPEA |at
2024 024 0 MALLICK |~ o 08 L No-
SEC. |5)
CONTC- COURT (Se
14557/ |15.02. 761/202 M.D. c NO Order Dtd. 2024-02- at
2024 024 BISWAL : : 13 No-
4 11
5)
CONTC- COURT (Se
14558/ |15.02.2 |55 > 0, (AUROBIND |, . Order Dtd. 2024-02- at
2024 (024 A SAHOO |~ : 13 No-
4 11
5)
WP (C) - wrIT | (o€
14559/ |15.02. 2790/20 P K c COURT |Order Dtd. 2024-02- BRANC at
2024 (024 MOHANTY |~°°° [NO. 1 |29 No-
24 H-3
33)
(Se
CONTC-
14561/ |15.02.2 |7oc’, > [AUROBIND COURT |Order Dtd. 2024-02- at
2024 024 . A SAHOO NO. 1 |13 No-

33)




86

87

88

89

90

91

92

93

94

95

96

97

98

(Se

WP (C) - WRIT
14562/ |15.02. COURT |Order Dtd. 2024-02- at
ona . oaa 3023/20 |H K DASH [C.0. |- 1) BRANC |°°_
24 H-6
35)
WP (C) - wriT | (°€
14563/ |15.02. COURT |Order Dtd. 2024-02- at
5024 024 3026/20 |H K DASH [C. NO. 1 |12 BRANC |~
24 H-6
35)
(Se
CONTC-
14564/ 15.02.2 |20~ AUROBIND COURT |Order Dtd. 2024-02- at
2024 024 A SAHOO NO. 1 |13 No-
4
35)
WP (C) - wriT | (°®
14565/ |15.02. 12724/2 M K c COURT |Order Dtd. 2024-02- BRANC at
2024 024 NAYAK 2 no. 1 13 No-
021 H-2
45)
ARBP (IC (Se
14566/ [15.02.2 [ B.K. . COURT |Order Dtd. 2024-02- at
2024 024 BEHERA Y+ no. 7 13 No-
1/2024
45)
WP (C) - wrIT | (o€
14567/ |15.02. 12757/2 M K c COURT |Order Dtd. 2024-02- BRANC at
2024 024 NAYAK 2+ no. 7 13 No-
021 H-2
45)
WP (C) - wriT | (°€
14568/ |15.02.2 |, 000 T K . COURT |Order Dtd. 2024-02- |\ . [at
2024 024 BARTK ‘Y No. 7 12 No-
022 H-1
3)
(Se
CONTC-
14569/ |15.02. COURT |Order Dtd. 2024-02- at
2024 loaa 750/202 [A. SAHOO |C.0. |- 7 L% ro-
4
3)
WP (C) - wriT | (5€
14570/ |15.02. 7536/20 T K c COURT |Order Dtd. 2024-02- BRANC at
2024 024 BARIK Y N0, 7 12 No-
22 H-6
24)
WP (C) - wrIT | (o€
14571/ |15.02. COURT |Order Dtd. 2024-02- at
2001 looa 7536/20 [H K DASH [C.0. |- = o [0 BRANC |-
22 H-6
24)
(Se
CONTC-
14572/ |15.02. 738/202 AUROBIND c COURT |Order Dtd. 2024-02- at
2024 024 A SAHOO : NO. 7 |13 No-
4
24)
(Se
14573/ |15.02. 5223202 G.C. c COURT |Order Dtd. 9999-12- at
2024 (024 JENA Y lNo. 1 |31 No-
4
24)
14574/ |15.02. ?E}C(OAC R.C. COURT |order Dtd. 2024-02- 02 (%€
2024 024 4372 /20 MUDULI NO. 1 |12 . e




[ 15 | 1)

_ (Se

5o 14575/ [15.02. ?3?5202 J COURT |Order Dtd. 2024-02- at

2024  |024 A PRADHAN NO. 1 [12 No-

1)

n WP (C) - wrrr | (S€

10 |14576/ |15.02. COURT |Order Dtd. 5000-01- at

0 2024 024 7538/20 |H K DASH NG. 1 lo1 BRANC |~
22 H-6

24)

T WPC (OAC o (Se

10 14577/ |15.02. ) - R.C. COURT |Order Dtd. 2024-02- Branc at

1 2024 024 4373/20 MUDULI NO. 1 |12 No-

h

15 1)

[ PRADIPTA (Se

1014578/ |115.02. 355(?/20 KUMAR COURT |Order Dtd. 2024-02- gﬁgc at

2 2024 024 - PATTANAY NO. 1 |13 oo No-

AK 23)

N WP (C) - wrrr | (5¢

10 14579/ [15.02. COURT |0Order Dtd. 9999-12- at

3 2024|024 262/202 H. DAS NO. 1 [31 BRANC o
4 H-1

49)

N WP (C) - wrrr | (S€

1014580/ |15.02. 7538/20 T K COURT |Order Dtd. 2024-02- BRANC at

4 12024 |024 BARTK NO. 1 |12 No-
22 H-6

24)

N WP (C) - wrir | (5©

1014582/ [15.02.2 [, 0" D.K. COURT (Order Dtd. 2024-02- |1'> . lat

5 12024  |024 NATIK NO. 1 |13 No-
021 H-5

23)

N WP (C) - wrIT | (o€

10114584/ 115.02. 2928/20 M.R. COURT |Order Dtd. 2024-02- BRANC at

6 2024 |024 ROUTRAY NO. 1 |13 No-
24 H-5

21)

N WP (C) - |KISHORE wriT | (5€

1014585/ |15.02. COURT |0Order Dtd. 2024-02- at

7 bosa . loaa 3112/20 |CHANDRA o 1 hs BRANC o~

24 PRADHAN ‘ H-8 °

41)

_ (Se
WP (C) - WRIT

10|14587/ |15.02. COURT |Order Dtd. 2024-02- at

s hosa  loaa 7540/20 |[H K DASH v, 1 |z BRANC |° -
22 H-6

24)

N WP (C) - wriT | °®

1014588/ [15.02.2 |50 o M.R. COURT |Order Dtd. 2024-02- |Z - lat

9 2024 |024 ROUTRAY NO. 1 |13 No-
24 H-5

21)

B BLAPL- (Se

11 /14589/ |15.02. 790/202 |A DAS COURT |Order Dtd. 2024-02- |[BAIL- |at

0 2024 |024 . NO. 1 |13 1 No-

4)

11[14590/ [15.02.2 [wp(c)- |T K COURT |Order Dtd. 2024-02- [WRIT |(Se

1 (2024 024 7540/20 BARIK NO. 1 |12 BRANC |at




22 H-6  |No-
24)
[ (Se
1114591/ [15.02.2 25822/2 T K . COURT |Order Dtd. 2024-02- gggc at
2 12024 024 BARIK O Ivo. 1 |12 No-
022 H-1
31)
B _ (Se
11 114592/ 15.02.2 [VB(C)— [M/S.ANIM COURT |Order Dtd. 2024-02- |"2iT | ¢
3 12024 024 1466/20 |[ESH C. NO. 1 |12 BRANC |~
14 MOHANTY . H-4
17)
B _ (Se
11114593/ [15.02.2 "30588)/20 M R . COURT |Order Dtd. 2024-02- gggc at
4 2024 024 SAHOO O Ivo. 1 |13 No-
24 H-5
21)
N _ (Se
1114594/ |15.02.2 ggég)/zo M R . COURT |Order Dtd. 2024-02- gggc at
5 2024 024 SAHOO O INo. 1 |12 No-
24 H-4
37)
N BLAPL- COURT (Se
11 14595/ |15.02.2 Order Dtd. 2024-01- [BAIL- |at
< bosa ! loaa 14715/2 |T.K. DAS [c.0. NO. 2 |77 o e
023 OLD ©
8)
N _ (Se
1114596/ |15.02.2 ggég)/zo M R . ESURg Order Dtd. 2024-02- gggc at
7 2024 024 SAHOO : . 12 No-
24 OLD H-4
37)
N ABLAPL- COURT (Se
1114597/ [15.02.2 g " K. . o, 5 lorder Dtd. 2023-09- [BAIL- |at
8 2024 |024 MOHANTY |=° : 26 1 No-
23 OLD
5)
B WP (C) - COURT wrIT | (o€
1114598/ [15.02.2 |/, 0" B X . o5 lorder ptd. 2024-02- [I° . lat
9 2024 |024 020 SWAIN orn |07 aoo |No-
15)
R WP (C) - COURT wriT | °®
12 14600/ [15.02.2 |3 20" Ic R . o, 5 lorder prd. 2024-02- [P . lat
0 2024 |024 NAYAK : : 13 No-
24 OLD H-6
35)
R ABLAPL- COURT (Se
12 14601/ [15.02.2 |] Joo > B.K. . o, o [order Dtd. 2023-12- [BATL- |at
1 2024 |024 BISOI : : 21 2 No-
022 OLD
10)
N WP (C) - COURT wriT | °©
;2 ;gggz/ 32402'2 15495/2 [P C DAS |C.O0. NO. 2 (1)§der Ptd. 2024-02- lepanc ;2_
016 OLD H-6
25)
N ABLAPL- COURT (Se
12 14603/ [15.02.2 | /02" K. . o, 5 [order Dtd. 2023-09- [BATL- |at
3 2024|024 MOHANTY |=° : 29 1 No-
023 OLD
2)
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WP (C) - COURT wrrr |(5°
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2024 024 13 No-
24 OLD H-8

41)
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2024  |024 MOHAPATR . 13 No-
24 OLD H-8
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WP (C) - COURT wriT | (o€
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41)

WP (C) - COURT wRIT | (o€
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41)
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WP (C) - COURT wrIT | (o€
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24 OLD H-8

41)
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41)
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2024  |024 o SWATN op 31 g |[No-

41)




(Se
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2024 024 PARDHT : 25 No-
24 OLD H-2

34)
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WP (C) - COURT wriT | (°€

14633/ 15.02.2 |2, " [TAPAN No. 5 [order Dtd. 9999-12- |1 - at
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1115 23525/ (1)2402' 3136/20 |[KUMAR Cc.0. NO. 2 ?gder btd. 2024-02= lopanc ;t_
24 PATNAIK OLD H-8 413)
H WP (C) - COURT wriT | °®
1514646/ 115.02. 3043/20 M. NAIK |C. NO. 2 Order Dtd. 2024-02- BRANC at
5 2024 (024 13 No-
24 OLD H-6
35)
B WP (C) - COURT wriT | °©
1514647/ [15.02.2 |, %0 M R . No. 5 [order ptd. 2024-02- |1 - lat
6 2024 |024 SAHOO : . 12 No-
24 OLD H-4
37)
H WP (C) - COURT wrIT | (o€
15114648/ 115.02. 3010/20 M. NAIK |C. NO. 2 Order Dtd. 2024-02- BRANC at
7 12024  |024 13 No-
24 OLD H-6
35)
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1614656/ |15.02.2 760/202 |p samaL . NO. 2 Order Dtd. 2024-02- at
5 12024 024 12 No-
4 OLD
32)
[ B MISC. |[(Se
16114657/ |15.02.2 Zuggézoz P.K. . ESURg Order Dtd. 2024-02- |APPEA |at
6 12024 |024 B BARIK B e P L No-
SEC. |7)
B WP (C) - COURT wriT | (°®
16 14658/ [15.02.2 |50, |[PRASANJI o, 5 lorder Dtd. 2024-02- |1o- - . |at
7 12024  |024 T BEHERA . 12 No-
17 OLD H-2
34)
- BLAPL- COURT (Se
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24 17 H-6
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24 17 H-6
35)
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24 10 H-6
35)
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2024 (024 SAHOO : : 12 No-
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5 2024 |024 : : 31 1 No-
023 11
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1)
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rone o 3208472 -0t [c.o. No. [ (DIVI |No-
023 11 SION 118
BENCH |)
-3)
(Se
14728/ |15.02. g?g%gaz NIRANJAN |, ESURT Order Dtd. 2024-02- EE_
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02 loaa 15230/2 |R. SAMAL NO. o 5 e
023 11
)
WRIT
BRANC |(Se
14753/ [15.02.2 ["2(O)~ Iy g COURT |5 Ger Dtd. 2024-02- |° at
2021 loaa 6310/20 | o NO. 3 (DIVI |No-
22 11 STON [119
BENCH |)
-3)
ABLAPL- COURT (Se
14754/ [15.02.2 (1) 703/, [M-R. o Order Dtd. 2024-02- [BATL- |at
2024 024 SAHOO : 13 1 No-
023 11
5)
WRIT
BRANC | (Se
WP (C) - COURT H at
23325/ 32402' 7226/20 |A. NAYAK NO. ggder ptd. 2024-02= I hry1 INo-
18 11 STON |116
BENCH |)
-2)
14756/ |15.02. 25;;};0 G.C. ;gURT Order Dtd. 2024-02- giigc ;ie
2024 024 JENA : 13
18 11 H No-




(DIVI [114
SION |)
BENCH
-2)
WRIT
BRANC | (Se
14757/ [15.02.2 ["2{9~ Ip 7. COURT order ptd. 2024-02- - at
2023 looa 2387/20 |27 no. | (DIVI |No-
16 11 SION |[116
BENCH |)
-2)
ABLAPL- COURT (Se
14758/ [15.02.2 | 0 ls o Order Dtd. 2024-02- [BAIL- |at
2024|024 MOHANTY " 13 2 No-
24 11
10)
CRLMC- COURT crimr | ‘S€
14759/ [15.02.2 |70 [P K o Order Dtd. 2024-02- |- |at
2024|024 p LENKA 0 13 M1oc ET_
ABLAPL- [ARUN COURT (Se
14760/ |15.02. Order Dtd. 2024-02- at
2024 looa 827/202 [KUMAR no. |7} e
4 BUDHIA 11 2
WRIT
BRANC |(Se
14761/ [15.02.2 ["2(C)= |5 p COURT |order ptd. 2024-02- |7 at
2024 |0 34441/2 020 no. |77 (DIVI |No-
023 11 SION [119
BENCH |)
-3)
(Se
14762/ |15.02. g?g%gaz R K ESURT Order Dtd. 2024-03- 2
2024|024 p BARIK Lo 27 17
)
(Se
ABLAPL- COURT at
23223/ 32402‘ 1038/20 |GR PATRA NO. ?gder btd. 2024-02 No-
24 11 119
)
WRIT
BRANC |(Se
14764/ |15.02.2 ["2(C)~ Is k. COURT |order ptd. 2024-02- |7 at
2094 loaa 188/202 |23 -0 no. |17 (DIVI |No-
4 11 SION |117
BENCH |)
-3)
(Se
14765/ [15.02.2 [SFVEC e & FOURT lorder prd. 2024-02- 2
2024|024 p LENKA » 09 e




(Se

ABLAPL- COURT at
23;616/ (1)22102. 788/202 [Pk DAS o cl>13:der Dtd. 2024-02- e
4 11 117
)
CRLMC- COURT crIMI | (€
;é;iw (1)22102‘ 125/202 |H K DAS NO. ggder Dtd. 2024-02- a1 ;E_
4 11 MISC
2)
WRIT
BRANC | (Se
14768/ |15.02.2 ["2(C)~ Ig k. COURT |y der Dtd. 2024-02- |° at
024 looa 187/202 |32 NO. o (DIVI |No-
4 11 SION |117
BENCH |)
-3)
CRLMC- COURT criMr | (€
14769/ [15.02.2 |Jg 0700 K C . Order Dtd. 2024-02- =" |at
2024 024 >3 TRIPATHY i 12 ooc Igc)a—
ABLAPL- COURT (Se
14770/ 15.02.2 |0 200 | pank . Order Dtd. 2024-02- BAIL- |at
2024 024 . 13 2 No-
4 11
11)
ABLAPL- COURT (Se
14771/ [15.02.2 [{c)yg, 5 |3-P . Order Dtd. 2024-02- BAIL- |at
2024 024 BEHERA : 13 1 No-
023 11
1)
CRLMC- COURT criM | (€
14772/ |15.02.2 | Tg0 0o |L D . Order Dtd. 2024-02- | =" lat
2024 024 53 SAHOO A . 12 MISC 1;;3—
ABLAPL- |SARAT COURT (Se
14773/ |15.02. Order Dtd. 2024-02- |[BAIL- |at
024 " lona 13396/2 |CHANDRA NO. > 5 o
023 MEKAP 11
10)
14774/ |15.02 CRLMC- COURT |Order Dtd. 2024-02- |CRIMT ;ie
2024 0221 ) 4330/20 |P K DAS NO. 12Judgement Dtd. NAL No—
23 11 2024-02-12, MISC )
ABLAPL- COURT (Se
14775/ |15.02. Order Dtd. 2024-02- |[BAIL- |at
14802/2 |J.P. KAR NO.
2024 024 12 1 No-
023 11
6)
CRLMC- |SAMBEET COURT crimr | (°©
23216/ 32402' 5235/20 |PATTANAY NO. ;n;der Dtd. 2024-03- oy ;E_
23 AK 15 MISC |
CRLMC- COURT (Se
14777/ |15.02. 205/202 A K NO Order Dtd. 2024-02- at
2024 024 . BEHERA e 12 No-

5)




(Se

14778/ [15.02.2 70000 [P K. c o, lolRT lorder pta. 2024-02- [BAIL- [at
2024  |024 PARIDA : : 13 1 No-
023 15
1)
CRLMC- COURT (Se
14779/ (15.02.2 | 72000 IsK. . . Order Dtd. 2024-03- at
2024 024 SAMIM . . 21 No-
4 15
1)
ABLAPL- COURT (Se
14780/ |15.02. 14601/2 S. c NO Order Dtd. 2024-02- |BAIL- |at
2024  |024 MOHANTY |~ : 13 1 No-
023 15
5)
CRLMC- COURT (Se
14781/ |15.02. 330/202 SK. c NO Order Dtd. 2024-03- at
2024 024 SAMIM : : 21 No-
4 15
5)
WRIT
BRANC | (Se
14782/ [15.02.2 [VE(C)= g COURT |order ptd. 2024-02- |7 at
024 loaa 24922/2 |0 oo [C.O. NO. 3 (DIVI |No-
022 15 SION [117
BENCH |)
-3)

(Se
varess 5022 P o | ko Frest |0
2024 024 MOHANTY |~°°° [NO. 1 No-

3 L
4)
CRLMC- COURT crIMI | (€
14784/ |15.02. 397/202 P K c NO Order Dtd. 2024-03- NAL at
2024 024 S MOHANTY 0 01 Mrsc 12?—
CRLMC- COURT (Se
14785/ |15.02.2 |J, 20 [BISWAJIT |, o Order Dtd. 2024-02- at
2024 024 DAS : : 13 No-
4 10
6)
CRLMC- COURT crIMI | (€
14786/ |15.02. 3676/20 P K c NO Order Dtd. 2024-03- NAL at
2024 024 >3 MOHANTY L5 22 i 1;;;—
MATA- COURT FIRST | o€
14787/ [15.02. 349/202 S. c NO Order Dtd. 2024-02- APDPEA at
2024  |024 MOHARANA |~ : 12 No-
3 15 L
4)
CRLMC- COURT criMI | (€
14788/ |15.02.2 |7 000 1A K . o Order Dtd. 2024-03- |~ =" |at
2024 (024 e NAYAK s 18 Mrsc Ii])o—
MATA- COURT rrrsT | 5©
14789/ |15.02. 349/202 BALARAM c NO Order Dtd. 2024-02- APDPEA at
2024  |024 i STNGH R i 12 5 No-

4)




(Se

14790/ |15.02.2 [CRDMC~ |BIJAY COURT lorder ptd. 2024-02- [oiMI 5t
2024 024 1143/20 KU. NO. 13 NAL No-
23 DALAT 15 MISC 3)
WRIT
BRANC |(Se
14791/ [15.02.2 ["2{C= s ¢, COURT order ptd. 2024-02- - at
2024 024 36541/2 SAMAL NO. 12 (DIVI |No-
023 15 SION 117
BENCH |)
-3)
(Se
CRLMC- COURT at
égzzz/ 19-02.2 367500 o & pas No.  [oEder Dtd. 2024-02- 2t
4 15 117
)
WRIT
BRANC |(Se
14793/ [15.02.2 [0~ 5 . COURT lorder ptd. 2024-02- |7 at
2024 024 36542/2 SAMAT, NO. 12 (DIVI |No-
023 15 SION [117
BENCH |)
-3)
(Se
14794/ [15.02. g?i%gz ARUN EgURT Order Dtd. 2024-02- ;‘2_
2024 024 4 KU.JATI 15 13 117
)
COURT CRIMI |[(Se
14795/ [15.02.2 |CRLREV- P.K. co R Jorder ptd. 2024-02- NAL  |at
2024 024 35/2024 |JENA 15‘ 05 REVIS |No-
TION 3)
CRLMC- COURT (Se
14796/ [15.02.2 (S, 7700 INTRANIAN Fo Xt lorder ptd. 2024-02- at
2024|024 SAHOO © 13 No-
4 15
3)
WRIT
BRANC |(Se
14797/ [15.02.2 ["2C - 5 &, COURT lorder ptd. 2024-02- |7 at
5024 024 36543/2 SAMAL NO. 17 (DIVI |No-
023 15 SION [117
BENCH |)
-3)
BICHITRA (Se
14798/ |15.02. 2%3)202 NARAYANA ;gURT Order Dtd. 2024-02- VBV;EIEC at
2024 024 SATAPATH ) 12 No-
1 15 H-1
Y 49)
WRIT
(Se
BRANC
14799/ [15.02.2 125007 s k. to Rt lorder prd. 2024-02- [H o
2024 024 SAMAL ) 12 (DIVI
023 15 oot s

BENCH




[ | -3)
CMP-  |SAMBEET COURT wrrr | (5¢
58 23520/ 32402. 1618/20 |PATTANAY NO. cl>13:der brd. 2024-02= lgpanc ;E_
23 AK 15 H-5
20)
N WP (C) - COURT wriT | (S©
28 14801/ 115.02.2 |3 o070 vo. |order pta. 2024-02- |1 jat
8 2024 024 13 No-
021 15 H-4
37)
B WRIT
BRANC |(Se
2814802/ [15.02.2 |"E{C)~ k. COURT lorder ptd. 2024-02- 2t
9 2024 024 30218/2 |y onaNTY MO 12 (DIVI |No-
023 15 SION [123
BENCH |)
-3)
N CMP- COURT wrir | (5®
2914803/ |15.02.2 | [0 o0 b pans v lorder ptd. 2024-02- |1o- - . |at
0 2024 |024 12 No-
23 15 H-4
19)
B WRIT
BRANC |(Se
2914805/ |15.02.2 ")~ Ig k. COURT |order ptd. 2024-02- |7 at
= osa . loaa 36545/2 |30 No. |77 (DIVI |No-
023 15 STON  |117
BENCH |)
-3)
_ (Se
2914806/ [15.02.2 (47 IPK FOURT lorder prd. 2024-02- o
2 2024|024 "3 MISHRA 50 13 100
)
WRIT
BRANC |(Se
2914807/ |15.02.2 "ElC)= Ig k. COURT lorder ptd. 2024-02- |7 at
3 osa oo 35062/2 |30 No.  |J7 (DIVI |No-
023 20 STON  [102
BENCH |)
N cMP- COURT wrir | (5©
2914808/ 15.02.2 |] o0 ool b vo. |order pta. 2024-02- [l jat
4 2024 024 13 No-
23 20 H-5
20)
B WRIT
BRANC |(Se
2914809/ [15.02.2 "2~ s . COURT lorder ptd. 2024-02- 2t
5 12024 024 35063/2 SAMAL NO. 17 (DIVI |No-
023 20 STON  |102
BENCH |)
-1)
2914810/ [15.02.2 [cMp- | COURT [Order Dtd. 2024-02- [WRIT [(Se
6 2024 024 66/2024 NO. |13 BRANC |at




20 H-6 No-
54)
WRIT
BRANC (Se
14811/ [15.02.2 [2 &)~ fs k. COURT lorder ptd. 2024-02- 2t
2024 024 35066/2 SAMAL NO. 12 (DIVI |No-
023 20 SION 1102
BENCH |)
-1)
WRIT
BRANC (Se
14812/ [15.02.2 [P (€)1 s k. COURT lorder ptd. 2024-02- 2t
2024 024 35059/2 SAMAL NO. 12 (DIVI |No-
023 20 SION 1102
BENCH )
-1)
COURT wriT | (5€
14813/ |15.02.2 |cMp-  |a o Order Dtd. 2024-02- 10 lat
2024 (024 96/2024 |MOHANTY 12 No-
20 H-6
54)
WRIT
BRANC (Se
14814/ [15.02.2 ["E{O~ a ¢, COURT |order ptd. 2024-02- |7 at
2024 024 30624/2 NANDY NO. 12 (DIVI |No-
023 20 SION 104
BENCH |)
COURT wriT | (o€
14815/ |15.02.2 |cMp-  |TK e Order Dtd. 2024-02- [1°°°  lat
2024  |024 81/2024 |MOHANTY 12 No-
20 H-6
54)
HRUDANAN (Se
14816/ |15.02. ?gézi/z DA ;gURT Order Dtd. 2024-02- gii;c at
2024 024 MOHAPATR . 13 No-
023 20 H-7
A 18)
WRIT
BRANC (Se
14818/ |15.02.2 ["E(C)= g COURT lorder ptd. 2024-02- ° 2t
2024 024 14210/2 \youanTy NO. 12 (DIVI No-
023 20 SION |123
BENCH |)
-3)
WP (C) - COURT wriT | °®
14819/ [15.02.2 [0 O 0 | co R Jorder ptd. 2024-02- [T Jat
2024 (024 13 No-
4 20 H-6
36)
cMP- COURT e
14820/ |15.02. 1605/20 SARAT NO Order Dtd. 2024-02- BRANC at
2024  |024 DASH 13 No-
23 20 H-5
20)
14821/ |15.02.2 [Wp(C)- |K. COURT |Order Dtd. 2024-02- |WRIT |(Se
2024  |024 27367/2 MOHANTY NO. |12 BRANC |at




023 20 H No-
(DIVI (117
SION |
BENCH
-3)
WRIT
BRANC |(Se
14823/ |15.02.2 |WELC) = |y COURT 15 ger Dtd. 2024-02- 2 at
2024 024 19397/2 \youanTy NO. 12 (DIVI INo-
023 20 SION |105
BENCH |)
_l)
CRLA- CRIMI |(Se
14825/ |15.02. 1036/20 E-K- COURT |0rder Dtd. 9999-12- |NAL at
2024 024 3 MOHANTY NO. 5 |31 APPEA |No-
L 9)
CRLA- CRIMI |(Se
14827/ |15.02. 119/201 S-E- DR Order Dtd. 9999-12- |NAL at
2024 024 5 SAHOO (J) 31 APPEA |No-
L 6)
CRIA- CRIMI |(Se
14828/ |15.02. 1301720 B K- COURT |0rder Dtd. 9999-12- |NAL at
2024 024 23 MOHANTY NO. 5 |31 APPEA |No-
L 9)
(Se
WP (C) - WRIT
14829/ |15.02. COURT |Order Dtd. 2024-02- at
2054 024 3183/20 |D K NAIK No. 5 |13 BRANC |o -~
24 H-8
41)
CRIA- CRIMI |(Se
14830/ |15.02. 1343/20 5. DAS COURT |Order Dtd. 9999-12- |[NAL at
2024 024 : NO. 5 |31 APPEA |No-
23
L 9)
WP (C) - COURT wriT | °®
14831/ |15.02. 423372 A NO Order Dtd. 2024-02- BRANC at
2024 024 MOHANTY : 12 No-
023 20 H-3
13)
CRIA- CRIMI |(Se
14832/ |15.02. 1258/20 E-K- COURT |Order Dtd. 9999-12- |[NAL at
2024 024 23 MOHANTY NO. 5 |31 APPEA |No-
L 9)
WP (C) - COURT e
14833/ |15.02. 40657/2 PN NO Order Dtd. 2024-02- BRANC at
2024 024 023 NAYAK 2 12 Bl Ifc)a—
CRLA- CRIMI |(Se
14834/ |15.02. 1037202 P-K- COURT |Order Dtd. 9999-12- |NAL at
2024 024 . LENKA NO. 5 |31 APPEA |No-
L 10)
CRLA- CRIMI |(Se
14835/ |15.02. 102/202 H. COURT |Order Dtd. 9999-12- |NAL at
2024 024 SUNDARA NO. 5 |31 APPEA |No-
4 L 10)




I CRIMI |(Se
14836/ [15.02.2 /00 B.K. . COURT |Order Dtd. 9999-12- |NAL  |at
2024|024 . MOHANTY |°°°° |No. 5 |31 APPEA |No-
L 5)
CRLA CRIMI |(Se
14837/ (15.02.2 g0 M. . COURT |Order Dtd. 9999-12- |NAL  |at
2024|024 i MoHANTY |© 9" |No. 5 |31 APPEA |No-
L 9)
cRia CRIMI |(Se
14838/ |15.02. COURT |Order Dtd. 9999-12- |NAL at
2024|024 937/202 D. SWAIN [C.0. |y "5 |31 APPEA |No-
3
L 9)
CRLA CRIMI |(Se
14840/ |15.02. COURT |Order Dtd. 9999-12- |NAL  |at
2024 |024 1308/20 P. SARHOO |C.O0. oo™ o |37 APPEA |No-
23
L 9)
ABLAPL- (Se
14841/ (15.02.2 [0 0 oo COURT |Order Dtd. 2024-02- [BAIL- |at
2024|024 : O lNo. 7 |13 2 No-
021
7)
BLAPI,— (Se
14842/ (15.02.2 [0/ [R.K. . COURT |Order Dtd. 2024-02- |BAIL- |at
2024|024 BARIK O lNo. 7 |13 1 No-
023
4)
BLAPL- (Se
14844/ 15.02.2 )7 00 S, . COURT |Order Dtd. 2023-03- [BAIL- |at
2024|024 MoHANTY |©°9° INOo. 7 |16 1 No-
022
2)
CRIMI |(Se
14845/ |15.02. gggsggz HAREKRUS | COURT |Order Dtd. 2023-08- [NAL  |at
2024|024 i uNa pasH |© 9 No. 7 |29 REVIS |No-
oN 1)
WRIT
BRANC |(Se
14846/ |15.02.2 |"P{C)~ |5 . COURT |Order Dtd. 2024-02- |- at
2024 024 3996172 |any C-0- No. 7 113 (DIVI No-
023 : SION |106
BENCH |)
-1)
WRIT
BRANC |(Se
14847/ [15.02. 252(3)1;2 B.P. < o. |COURT |order ptd. 2024-02- H(IDIVI o
2024|024 035 TANGA NO. 7 |13 ston l1ie
BENCH |)
-3)
CHIEF CRIMI |(Se
14848/ |15.02. 2253201 gzgﬁizH c JUSTI |Order Dtd. 9999-12- [NAL at
2024|024 ; v O legrs |31 APPEA |No-
COURT L 2)
14849/ [15.02.2 [Wwp(C)- |A.K. . CHIEF |Oorder Dtd. 2024-02- [WRIT |(Se
2024|024 1183/20 |acEarya |- |gusTI |13 BRANC |at




24 CE'S H No-
COURT (DIVI 107
STON |
BENCH
-1)
[ CRLA- CHIEF CRIMI |[(Se
3314850/ [15.02.2 |- 200 M R . JUSTI |Order Dtd. 9999-12- [NAL  |at
0 12024 |024 i BARTK Y lcE's |31 APPEA |No-
COURT L 2)
_ WRIT
WP (C) - CHIEF iRANC ;ie
3314851/ 115.02.2 |5, [BHAGABAN | JUSTI |Order Dtd. 2024-02- [\p oo |0
1 2024 |024 BEHERA Yo lcE's |13 °
24 COURT STON 121
BENCH |)
-3)
- WRIT
WP (C) - CHIEF iRANC ;ie
3314852/ [15.02.2 |305 5 R.K. . JUSTI |Order Dtd. 2024-02- [ /.. [o°
2 2024 024 MOHABHOI |~°°~° [cE'S |13 ©
24 COURT STON 104
BENCH |)
-1)
- CHIEF (se
3314856/ [15.02.2 ?4425/20 s . JUSTI |order Dtd. 2024-02- gﬁgc at
3 2024  |024 23 MOHARANA |~°°° |[CE'S |13 g3 |No-
COURT 13)
- CHIEF (Se
3314857/ [15.02.2 T’;gégz/z P K . JUSTI |order Dtd. 2024-02- gﬁgc at
4 2024 024 03 LENKA Y lce's 13 g |No-
COURT 22)
[ CRLMA- CHIEF (se
3314858/ [15.02.2 |, INIRANJAN || JUSTI |Order Dtd. 2024-02- [BAIL- |at
5 2024 024 3 SAHOO Y lce's |01 2 No-
COURT 8)
- CONTC- CHIEF (se
3314859/ [15.02.2 |l . P N . JUSTI |Order Dtd. 2024-02- |CONTE |at
6 2024 |024 o3 NAYAK Y lce's |09 MPT  |[No-
COURT 2)
— CHIEF (Se
33114860/ |15.02.2 766/202 A K c JUSTI |Order Dtd. 2024-02- at
7 2024 024 . PANDA Y lce's 13 No-
COURT 2)
— CHIEF (Se
3314861/ [15.02.2 |70~ IS K . JUSTI |Order Dtd. 2024-02- at
8 (2024 |024 . BISWAL Y lce's 13 No-
COURT 2)
N WP (C) - COURT wrirT | (°€
33114862/ |15.02.2 1606/20 TRILOCHA c NO. 3 Order Dtd. 9999-12- BRANC at
9 12024 |024 N BARIK |~ : 31 No-
22 OLD H-4
27)
134 14863/ [15.02.2 [wp(C)- [s.K. |C.0. |COURT |Order Dtd. 2024-02- [WRIT |(Se




2024 024 3109/20 [RATH NO. 3 [13 BRANC |at
24 OLD H-8  |No-
41)
CONTC- COURT (Se
14864/ |15.02. 799/202 A K NO. 3 Order Dtd. 2024-02- at
2024 024 PANDA . 13 No-
4 OLD
41)
WP (C) - COURT WRIT | (o€
14865/ |15.02. S.K. Order Dtd. 2024-02- at
3108/20 NO. 3 BRANC
2024 024 RATH 13 No-
24 OLD H-8
41)
CRLA CRIMI |(Se
14866/ |15.02. 1184/20 S.S.BISW COURT |Order Dtd. 9999-12- |NAL at
2024 024 AL NO. 5 31 APPEA |No-
22
L 7)
WP (C) - wRIT | (o€
14867/ 15.02.2 |). o) o HARTHAR COURT [Order Dtd. 2024-02- [0 [at
2024 024 SUNDARA NO. 5 |13 No-
24 H-5
32)
_ (Se
14868/ |15.02. ?iiﬁg/z 6 SAnoO COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 : NO. 5 |13 1 No-
023
6)
_ (Se
14869/ (15.02. ?2252/2 & sAHU COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 : NO. 5 |13 2 No-
023
7)
BLAPL- (Se
14870/ 115.02.2 |1 2ol o | samoo COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 : NO. 5 [13 2 No-
023
7)
_ (Se
14871/ |15.02. ?3352/2 6. SAHOO COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 : NO. 5 |13 2 No-
023
7)
BLAPT,~ (Se
14872/ 115.02.2 |10 /o |5, samaL COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 : NO. 5 [13 1 No-
023
2)
BLAPT,~ (Se
14873/ |15.02.2 |1 0o 5 B-K. COURT |Order Dtd. 2024-02- [BAIL- |at
2024 (024 MOHANTY NO. 5 |13 2 No-
023
7)
(Se
BLAPL- |S.
14874/ |15.02. COURT |Order Dtd. 2024-02- |[BAIL- |at
2024 (024 12201/2 |CHOUDHUR NO. 5 |13 2 No-
023 Y
8)
BLAPT,~ (Se
14875/ |15.02.2 [11'yq0 5 M-N. COURT |Order Dtd. 2024-02- [BAIL- |at
2024 024 053 MOHANTY NO. 5 [13 1 No-

6)




(Se

14876/ (15.02.2 |70/ [B.N. < o. [COURT lorder Dtd. 2024-02- [BATI- |at
2024 024 SAHU 9 INo. 5 13 1 No-
023
5)
BLAPL- COURT (Se
14877/ |15.02. Order Dtd. 2024-02- [BATL- |at
5024 024 985/202 |D PARIDA [C. NO. 15 1 No-
3 17
2)
BLAPL- COURT (Se
14878/ |15.02. 985/202 |D PARIDA |C NO Order Dtd. 2024-02- |BAIL- |at
2024 024 : : 15 1 No-
3 17
2)
BLAPI,— COURT (Se
14879/ [15.02.2 |/ 0o |B. . o Order Dtd. 2024-02- [BATL- |at
2024 024 MTSHRA . . 13 2 No-
023 17
8)
WRIT
BRANC |(Se
14881/ [15.02.2 ["E{C)~ g &, COURT |order ptd. 2023-02- |7 at
054 loaa 126/202 |22 C.0. NO. o (DIVI |No-
3 17 STON [121
BENCH |)
-3)
WRIT
WPCRL- |SONJIB ERANC gie
14882/ [15.02.2 |1 25> [KUMAR . COURT |Order Dtd. 2024-03- [ o |0
2024 024 3 2HANJADE NO. 5 |11 s1on 193
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